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of Bangladesh that there would be no
(uestion of gving any asastance to the
Mizo National Front We both have
agreed that local machinery would be
set up to ensure that both sides make
adequate arrangements to deal with any
troublesome elements which may create
border problems in that arca

By a happy coincide nee I not only vimte 1
Bangladesh on the anmversary of the
declaration of the Republic of Bangladesh
but also as their first offieral guest aftct
Government responsible to the newls
elected Parliament had been sworn in
The Huse will notice that the visit gave
me several opportunities to discuss with
the President and Mimsters of the Go-
vern nant of Bangladesh a very wide range
of bilateral subjects and also to ex-
change views on the regional and intern -
tional situation

Finally I would like to place on record
my feeling of gratitude to Premdent
Zaaur Rihmin and the members of his
Gvernm~nt for the cordiality friendship
and spirit of understanding wluch they
displayed during the entire visit and the
hospitality extended to us I have also
extended an jnvitation to Piesdent
Z aur Rahman and Prime Minster Shah
Azilur Rahman to viat us and will be
looking forward to we'coming them as our
guests,

12.20 hrs.

PAPERS LAID ON THE TABLE

DETAILED DFMANDS FOR GRANTS OF

MINISTRY OF EDUCATION AND SOCIAL WEL-

PARE PFOR, 1979-80 AND OF DFPIT OF
QULTURE FOR 1979-Bo

THE MINISTER OF STATLC IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CUL-
TURE (SHRI DHANNA SINGH
GULSHAN) * On behalf of Dr Pratap
(%h%lndra Chunder, I beg to lay on the

‘able :

() A co&y of the Detailed Demands
for Giants (Hindi and Englsh
versions)  of the Minustry of Edu-
cation and s Social Welfare for
197980  [Placed in Iibrary Ses

o LT-—4331/79]

(2) A copy of the Detalled Demands
for Grants (Hind: and Englsh
versions) of the  Department of
Culture or 1979 80 [Placed tn
Libmry S¢ " No 1T-=4q314/79]
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DETAILED DEMANDS FOR GRANTS OF MI-
NISTRY OF TOURISM AND CIVIL AVIATION
FoR 1979-80

THE MINISTER OF TOURISM
AND GCIVIL AVIATION (SHRI
PURUSHOTITAM KAUSHIK) 1 beg
to lay on the TIable a copy of Detailed
Demands for Grants (Hiadi and English
vermions) of the Ministry of Tourtsm and
Civil Aviation for 1979-80 ([Placed n
Library S+ No LT 4315/79]

DETAILED DFMANDS FOR GRANTS OF MINISTRY
OF STF | AND MINES FOR 1979-80

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK) I
beg to lay on the Table a copy of Detailed
Demands for Grants (Hindi and Englsh
versions) gf the Mimistry of Steel and
Mines for 1979-80 [Placed sn Ltbrary
See No LT=4316/79 ]

DFTAILED DEMANDS FOR GRANTS OF MINIETRY
OF LABOUR FOR 1979 80

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) I beg to lay
on the Table a copy of the Detmled
D¢mands fir Grants (Hindr and English
versions) «f the Ministry of Labour for
1979-80  [Piaced sn Library See No
Li~—3317/79]

ANNUAI  RIPORT ETC OF HINDUSTAN
SUIPYARD ITD, VISAKHAPATNAM FOR
1977 78 AND CENTRAL INLAND WATER
TRANIPORI ( ORPORATION LTD FOR

1)~7 78, ETC.

THY MINISTER OF STATE tn char,
Or THE MINISTRY OF SHIPPIN
AND TFRANSPORT  (SHRI CHAND
RAM) I b g to lay on the Iable —

1) A copy ewh of the following papers

( (Hnd1 and I nglish versions) under
sub section (1) of Section 619A of
the ( mpanus Act 1956 ==

(1) Revr w by the Government on
th woking of the Hindustan
Shipy ud Limuted  Vishakhapa-
tnam for the year 1977-98

(1) Arnual Report of the Hindustan
Shipvard I mited Vishakhapat-
nim, for the ycar 1977 78 alo
with the Audited Accounts a:g
comments of the Gomtﬁtrollcr
and Auditor General thereon
{Placed sn Library See No LT
—q4318/79 ]

(1) Review by the  Government
en th working of the Central
Inland Water Transport Cor-
por ston Lamited Calcutta,
for the year 1977 78
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(n) Annual Report of the Central
Inland Water Transport Cor-
poration Limited, Calcutta, for
the year 1977 78 along with the
Audited Accounts and  the
comments of the Comptroller
and Auditor General thercon

(2) Statemeut  showing  reasons  for
delay 1n  laying the  Report
mentioned at (1) (1v) abowe
[Placed sn Librasy 5Sce No LI=

4319/79]

DFTAILFD DEMANDS FOR (RANTS OF Mi-
NISTRY OF PFTROLEUM  CHEMICALS AND
PLRTILISERS FOR 1979 80

THL MINISIER Ot STATT IN
THE MINISIRY OF PEIROLEUM,
CHEMICALS AND FLRTILIZLRS
(SHRI NARSINGH YADAV) Ibegto
lay on the lible a copy of the Detailed
Demands for Grants (Hindi and Inghsh
versions) of the Minstry of Petrolcum,
Chemicals and Fertilizers for 1979 to
[Placed n Iibrary See  No 1 l—
20/79)

STATEMENTS SHOWING ACTION TAKLN BY
GOVT ON VARIOUS ASSURANCES ETC
GIVLN BY MINISTERS DURINC VARIOUS
SE$SIONS

THF MINISITR OF STAILIN 1HI
MINISTRY OF LABOUR AND PAR-
LIAMEN1TARY  AFFAIRS (SHRI
LARANG SAI) I beg to lay on the
Table the following statements (Hind:
and Inghish veisions) showing action tahen
by th¢ Governments on virious assuran-
ces, promiscs and undertahings given by
the Ministers during the various sessions
of Lok Sabha —

(1) Statement No Al-buve Fifth
teenth Session, 1976 Lok
Sabha
(2) Statement No X\ =St~ I
cond Session 1977

(3) Statement No Al
Thurd Scssion, 1977

(4) Statement No X1l
Fourth Session 19,8

(5) Statement No VI—-Tifth \ Sixth
Session, 1978 Lol
Sabha

(6) Statement No IT—S1xth
Sesston, 1978

(7) Statement No IITe=Sixth
Sesuion, 1978
(8) Statement No lI-=Seventh
Session, 1979 J
[Placed sn Library See No LT~g321/
791

————

APRILL 19, 1978
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12.33 hrs}

CALLING ATTENTION TO MATTI L
OF URGFNT PUBLIC
IMPORTANCE

SITUATION IN  JAMMU AND XASHMIR

SHRI VAYALAR RAVI (Chnay
kil) I call the attention of the hen
Minister of Home Affars to the follow 14,
matter of urgent public 1mportance and
request that he may make a statcmem
thereon

“Situation mn Jammu and Kaslw s
State as a result of 1ecent large scale
incidents of violence and arscr

THI MINISTFR OF HOMF AFTAIRS
(SHRT HM PATTI) Sir In th
Tast weck of February I had reported t
this House about the law and order sin
ation that had developed at  Pooncl
Jammu and other arcas of Jammu &
Kashmir and the attempts thatwere being,
made by the State  Gexcrnment to 1¢
storc normalcy  Presumably the present
Caling Attention Notice redates to  th
dustressung acts of vioknee and  arvn
that had taken place especially in Srinagar
and Anantnag districts m the course of
demonstiations following  the execution
of Mr 7 A Bhutt( 1n Pakastan on the
4th April

On that diy hartal was observed and
there were  widespread doemonstiations
throughout the Valley particularly 1n
Srinagar city and Srinagat and Anantnag
districts The main target of mob anger
was Jamart-¢ Isfami, 1ts workers aud esta-
blishments In Srinaga: the UN Office
was attached by a very big mob  Tragi-
cally the All Saints Chwch was burrt
down ‘Thereudence of the Director
of the Doordarshan Kcndra was also
damaged  In order to control the situa
tion, the police had 10 resort to  finng
and two persons wert killed There was
]f,lxi:g at Sopoi¢ also and one person wasy

On the 5t Apul, the extent
and intensity of volence increased
i Anantnag distnct A violent
mob had  blocked  the Jammu-
Srinagar national lighway at Malpura
Village The pohicc had to open fire and
two persons died In Anantnag Town
and at stveral places, shops and houscs
belonging tc the supporters of Jamarit-c-
Islami were subjected to attack and loot-
ing by violent mobs Lspecially th the
Arvam-Chtlan arca many pro-Jamt-¢-
Islami villages were ravaged on that day



